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(b) if s0, the terms thereof ; and

(c) whether Government have accepted
the offer ?

THE MINISTER OF STEEL AND
MINES (SHRI S. MOHAN KUMARA-
MANGALAM) : (a) No, Sir.

(b) and {c). Do not arise.

Installation of Large Plate Mill at Bhilal
Steel Plant

+498. SHRI VARKEY GEORGE : Will
the Minister of STEEL AND MINES be
pleased to state :

(a) whether there is a proposal to instal
at Bhilai Steel Plant a large plate mill to roll
wide stecl plates needed for ship-building and
heavy engineering works ;

(b) if so, the approximate cost of the

plate mill ; and

(c) whether the expensive design know-
how agreement that Central Engincering and
Design  Bureau has entered into with the
Atnerican Licencors will enable them to design
the sophisticated plate mill ?

THE MINISTER OF STEEL AND
MINES (SHRI S, MOHAN KUMARA-
MANGALAM) : (a) Yes Sir. The plates
produced in the proposed wide plate mill will
be used for o large number of industries
including ship building and heavy cngin« ering
works,

(b) Cost estimates of the mill will be
available only after DPR on the cxpansion
project has been completed. Central Engiueer-
ing and Design Bureau are currently preparing
the Report.

(c) The scope of the Hindustun Steel Ltd.
(Central Engineering and Design  Bureau)
agreeuent  with the United Engineering and
Foundry Compuny of the USA covers transfer
of design and manufacture know-how for rol-
ling mill equipment including for wide plate
mills,

Pl‘oducﬂm of Asi Limited

3359, SHRI SWARAN SINGH SOKHI:
Will the Minister of STEEL AND MINES
be pleased to state :

Refi i

(a) whether the Asian Refractories Limit-
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ed taken over by Government in October,
1971 has not started production as yet ; and

(b) whether there is any suit pending in
the Calcutta High Court or Supreme Court
of India and a stay order has been obtained
by the ex-praprictors of the company ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a) No.
Sir, However, steps for starting operation as
carly as possible are in progress.

(b) Government has not received any

notice of a suit pending in the Calcultta High

‘ourt or Supreme Court of India nor has it

received any stay order.

Import of Equip for coal and nom.
coal Mining Industry

3360. KUMARI KAMIA KUMARI:
Will the Minister of STEEL. AND MINES
be pleased to state :

(ar whether Government are aware that
a large quantity of equipment and machinery
and spare parts for the coal and non-coal
mining industry are being imported by private
partics from West Europe, United Kingdom
and US.A, ;

(b) if so, the main features thereof aud
the quantum of foreign exchange involved
therein ; and

(<) thesteps being taken by Government
to manufacture those cquipments  indigenously
and the results thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND MINES
(SHRI SHAHNAWAZ KHAN): (a) to
(r)e The required information is being collects
ed and will be laid on the Table of the
House.
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